Eoy infor mation of Nationalized banks

gUPREME COURT OF INDIA
CASH & ACCOUNTS-II

This is for information that the following fixed deposits, maturing during the period from

16.04.2017 10 30.04.2017 wij available to nationalized banks for the period indicated against
each of them. Nationaliseq d bankg are invited to  offer hrqhost rate of interest for these deposits

Srl. FEI_?Enount . ' [M’gturﬂy date E Period for further
No. j " renewal
1 |Rs.5,47.319 QE&SE? T 16042017 |Six months
2 |Rs.59.201/ + intergg; 18042017  |91days
3 |Rs.16,99,100/- 4 inte oo 1842017  |Oneyear
3 |Rs.1,15,396/—+ intgragt 18.04.2017 45 day:% ]
4 |Rs.3,52,00,000/~ 1 irorest 19.04.2017 One year
5 |Rs.73,98,188/~ + interest 21.4.2017 Six months |
6 |Rs.1,00,00,000/~ + interest 22.4.2017 Six months
| 7 |Rs.31,85,588/- + interest 30.4.2017 Six months
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